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present is not member of this programme. The Ministry of Tourism has received a
communication dated 22.2.2015 from the UNWTO requesting for official partnership
between India and the Silk Road Programme. The matter has been referred to

Ministry of External Affairs.
Bed and Breakfast scheme
2219 SHRI AJAY SANCHETI: Will the Minister of TOURISM be pleased to state:

{a) the salient features of the Incredible India — Bed and Breakfast/Home-stay

scheme;
{b) how the scheme has performed since its inception;

{c) the details of the measures taken by the Government to assist the States for

popularising the scheme; and

{d) how much financial assistance has been provided to Maharashtra under the

scheme, and utilized by the State during last three years?

THE MINISTER OF STATE OF THE MINISTRY OF TOURISM (DR. MAHESH
SHARMAY): (a) The Scheme for Approval and Registration of Incredible India Bed
and Breakfast/Homestay Hstablishments of the Minmistry of Tourism is voluntary in
nature. The main objective of the scheme 1s to provide a clean and affordable place
for foreigners and domestic tourists alike including an opportunity for foreign tourists
to stay with an Indian family to experience Indian customs and traditions and relish

authentic Indian cuisine. The Scheme’s salient features are:

(i) The classification for Approval and Registration of Incredible India Bed
and BreakfastTlomestay Establishments will be given only in those cases
where the owner/promoter of the establishment along with histher family is
physically residing in the same establishment and letting cut mimimum one

room and maximum six rooms (12 beds).

(i1) The scheme will be on bed and breakfast basis and charges will have to

be levied accordingly.
(ii1) Classification will be valid for two years from the date of issue of orders.

(iv) The quality of facilities and services of the Bed and BreakfastTlome-stay
Establishment will be inspected and evaluated by the Regional Classification

Committee.

(v) Two categories of classification namely, *Silver’ and ‘Gold” are given under

the scheme.
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The detailed scheme guidelines are available on the Ministry of Tourism’s website

WWW.Tourism. gov.in.

{b) The number of units under the scheme for Approval and Registration of
Incredible India Bed and Breakfast/Home-stay Hstablishments, approved by the Ministry

of Tourism, Government of India i1s as follows:

Region Total number of units
Northern Region 257
Southemn Region 14
Eastern Region 15
Western and Central Region 23
North East Region 4
Torar 313

Some State Governments also have their own schemes for approval of Bed and
Breakfast Establishments.

{c) With a view to propagate and promote the Scheme for Approval and
Registration of Incredible India Bed and BreakfastHome-stay Establishments, the 05
Regional Offices of India Tourism at New Delhi, Mumbai, Kolkata, Chennai, and
Guwahati alongwith the respective State and Union Territory Governments conducted

workshops in their region

{d) There 1s no provision to grant financial assistance under the Scheme
for Approval and Registration of Incredible India Bed and Breakfast/Home-stay
Establishments of the Ministry of Tourism.

Tourism projects in Jammu and Kashmir

2220. SHRI SHAMSHER SINGH MANHAS: Will the Minister of TOURISM
be pleased to state:

{a) whether Government has sanctioned Grants for the growth of tourism in
Jammu and Kashmir State;

(b) if so, project-wise, region-wise and district-wise details thereof;

{c) how many projects have been developed or are under development in Jammu

region; and

{d) 1if not, the reasons therefor?



